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^£iainal Application No. ififi »p .^^7
Jabalpur. this the 2ath day of March 2003.

Hon'ble mJI R^K^'^uLdh'^a ' (J)R.K. Upadhyaya - Member (Admnv.)

SHRIVASTAVA.
«0h. Karnflganj'^"''""
P.O. Phuipu?, ̂

ALLAHABAD/(U.P) 212402-
at present

Chirpur.
ra?f; u • Hainan Mandir)Fafadeah, RAIPur(c.g.)

(By Advocate - None) - applicant
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2.

3.

The Union of India,
through the Secretary.
Railway Department.
New Delhi.

Chief Personal Officer.
Southern-Eastern RailwayGarden Reach. Calcutta-43.

Divisional Manager.
Southern Eastern Railway
'^aiDur Chhatisgarh

- respondents
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® ogory^ others sim-f la-i
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disposed of at this stage itself by directing the respondents

to decide the pending claim of the applicant in the light of the

fact that identically situated have already been given the same

benefit by a detailed and speaking order within 2 months from

the date of receipt of this Order, We order accordingly. No

costs.
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